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not get reflected. That thig thing
ig going to be done by you is not brone
out by your Budget proposals. Even
now it ic not late. You will have to
do something in order to gee that life
in faect becemes tolerable for the com-
mon ndn. If things are going to be
beyond the reach of the cofimon rhin
and still we go on saying all kindg of
things I am siire that nobody is go-
ing to be convinced about it. That
is why we would like to understand
from you, both the Railway Ministry
. as well as the Finance Ministry. They
were rather very hard on both these
aspects. That is why it had a cas-
cading effect on gll the items. The
prices of all the items have increased
to such an extent that it has become
almost an impossibility for we people
to understand whether your policies
are getting reflected in your Budget
or not.

I am in ful] agreement with hon.
Vajpayeeji whien he says that the pub-
lic distribution system willl have to
be properly thought about. The kind
of public distribution system and the
kind of subsidy, food ang fertilizer
subsidy, have to be thought about. Is
it the impression of the Government
that it is reaching the targeted
groups? A number of things do nof
reach the people for whom these sub-
sidies are meant. You are trying to
subsidise food items. That ig the
impression of the Government. At
least T never had any doubt about it
that it is waste of money, that it, in
fact, is not reaching the tribals, the
poorer sections. They are not get-~
ting the benefit of it. In fertilizer
subsidy, who is the beneficiary? It is
not the cultivator. It is the manufac.
turers who are getting the subsidy om
fertilizer. You will have to stream-
line all these things. Whether we
are indifficulty or out of difficulty,
you will have to have a regular gys-
tem by which items which are consi-

dered necessary for consumption of -

the common man are made available
to him at a reasonable price. That is
the point. TFor that you will have
to consider and have an integrated

view.
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THE, DEPUTY CHAIRMAN: Mr.
Chavan, you can continue after lunch.
Now the House is adjourneq till 2.30
p.M. for lunch.

The House then adjourned
for lunch gt thirtyone minutes
past one of the clock.

The House reassembled after lunch
at thirtyfour minutes past two of the
clock, the Vice-Chairman (Dr, Nagen
Saikia) in the Chair.

Short duration discussion on the Price
situation in the couniry—Contd.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Shri Chavanji to
continue.

SHRI S. B. CHAVAN: Mz, Vice-
Chairman, Sir, I would just like to
make iwo points, The hon. Mem-
bers on the ruling side were telling
that if the Opposition have any sugges-
tion, 'they can offer consiructive and
concrete suggestions. In the forenoon
[ was on the point of public distribu-
tion system. In fact, this is a matter
where the Government will have to
2o deep into the matter and try to
find out whether the public distribu-
tion system is serving the purpose for
which it is meant. In fact, it will be
a salutary measures if the essential
items being listed by the Government
like. . .food subsidy and other subsi-
dies are given to a reasonable extent
and vulnerable sections of society,
who in fact, deserve to get ail  the
support and the assistance from the
Government, should be particularly
chosen for this kind of dispensation.
The public distribution should be
streamlined in consultation with the
State Governments concerned and it
has to be properly implemented in
order to see that the benefits do not
go to people, who, in fact, do not de-
serve this. Actually, a large number
of people who are quite effluent, who
cen afford to spend money and pur-
chase things from the open market,
are entitled for purchasing the food-
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grains and other items fram the pub-
lic distribution shops but normally
they do not do it. They only purchase
sugar and rest of the things find place
in the black market. So that is a
voini which the Government will
will have to consider very seriously
and in consultation with all those who
are concerned, it should be possible to
evolve a sysiem which will, in fact,
benefit the poorer sections and some
kind of a mechanism will have to be
created in order to see that the bene-
fits meant for them are are not being
fexploited by the intermediaries. That
is one point.

Ano’her point which I would like to
bring to the notice of the House is the
scheme of assistance or loan waiver as
it is called, was not only confined to
the cultivators, it was also meant to

e extended to the weavers and
village artisans. those who have
been  doing tremendous amount
of good service, they are a kind
of veople who in fact are suf-
fering very Tbadly. specially the
weaver section. I am given fto

understand that the raw materal
which which ought to be supplied to
the weavers at a reasonable cost,
colours, chemicals and all other items
which, in fact, are badly needed by
them, are being exported and
weavers arc deprived of them at
ccasonable cost at which these items
should be available to this com-
munity. Most of these people are
illiterate. ignorant, but at the same
time. they are very good craftsmen.
These village craftsmen, these village
artisans, even if they were not to
come to the banks, actually it is the
responsibility of the officer incharge
to see that those who are entitled for
getting the benefit of the scheme get
it and he should see that the entire
industry is revamped, revived and
thev are given the full benefit of the
scheme which is meant for them and
if because of ignorance they are not
able to approach the bank. it is the
vegponsibility of the officer to see that
benefits are given to them. Then hon.
Members were asking me about the
concrete suggestions—as Members of
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the Opposition whether we have any.
In fact it is none of my concern. I
am not supposed to suggest anything
but in the beginning, I have said that
this is not a party affair. We should
rise above the party lines and try to
give them some suggestions if not all.
A few suggestions I would like to
place before the House for the con-
sideration of the hon. Finance Minis-
ter. One is to make a serious effort
to arrest deficit financing. We our-
selves admit that this is a kind of
structural imbalance in the total
economy. We raise resources for
capital purposes. Capital receipts are
being utilised for revenue purposes.
The greatest danger to the economy is
this aspect of the question which
everybody has to take very serious
note of. Capital receipts should al-
ways be used for capital expenditure,
But the tendency of using the capital
receipts for revenue purposes, if this
tendency were to be increase, then, of
course. it is beyond the reach of any
Government, whosoever might be the
Government—whether  Congress is
there or any other party is there—it
is not going to make any difference
and total economy is going to suffer
very badly. So the first thing
i« that the Government has tp
attempt. and  attempt very seri-
ously, consciously and deliberately.
at deciding that we will not
use these capial Treceipts for re-
cenue purposes, The Tinance Com-
misgion. of which my esteemed
friend Shri N. K. ~P. Salve
.« the Chairman, have given a con-
*o vlan of action. 1f you have read
aplv four pages of the recomrr.mgda~
tions of *he  Finance Commission,
vou will see that this is what they
have pointed out. They have sugges-

ted this normative approach for both
State Governments and the Central
Clovernment that by the end of the
Fighth Plan you should be able o
teach a level where it should be a
zoro deficit finance. Zero seems to
pe rather difficult to achieve. But at
feast it should be the barest mini-
mum. FEvervbody should be satistied
that thev have tried their ieve] best
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and that is the barest minimum
which seemg tg be inescapable. You
cannot possibly go beyond what you
have attempted. But the kind of
attempt which we find is a very luke-
warm sort of approach. Nobody
seems to be serious about it. State
Governments are saying with cach
clher to have overdraft{ from  the
Reserve Bank of India. Deficit-finan-
cing is a similar kind of overdraft.
How ig it different from the overdraft
from the Reserve Bank of Indiay It
you have to see the kind of tendency
that we have, thig is on the increase.
Instead of arresting the same, we are
increasing deficit-financing, thereby
creating all kinds of difficulties for
our future generations. In order to
meet the expenditure, you have to
borrow from the public internally and
also externally; and at hoth the pla-
ces, it is at g very high rate of inter-
est that you have to borrow. At that
rate of interest, is it going to be
possible for any Government to pay
back the instalments and the inter-
ests? It goes beyond the physical ca-
pacity of any Government. Are we in,
a position to reverse the entire pro-
cess? The Government has now to
seriously consider and come before
Parliament saying, “This is the total
limit of borrowing and we do not
propose to exceed that Iimit” We
can understand certain eventualities
which npecessitate immediate expen-
diture on certain items which, in fact
cannot be thought of. All of a sud-
den, unfortunately, if something very
big hapvens, if a conflict with g neigh-
bouring country takeg place, that is
a kind of situation where you can
possibly understand going beyond the
limit fixed by Parliament. But  for
your regulay purposes, you have to
fix a ceiling which you will never try
to cross. That is the kind of conscious
discipline that we will have to fol-
low. If you have fo do this, then at
least you will be reversing the trend
that we find in the present circums-
tances. I am sure that this is the
proper time Wwhen an attempt will

T~
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have to be made to put some kind
of self-discipline and to see that we
do not cross the limit. While o this
subject, I can definitely say—I have
an experience of thirty years of pub-
lic life—without fear of any contra-
diction, that there are a large num-
ber of departments in the Govern-
ment of Inda for areag which, in
fact, are the sole responsibility of the
State Governments, If you have tO
see the kind of staff employed, it is
almost ten times, five times, more
than the staff employed by the State
Governments, whose primary respon-
sibility is to run that kind of depart-
ments. What ig the justification for
this? This is the kind of multiplying
effect that we find. In every com-
mittee which ig being appointed, they
will see to it that there are a
number of staff people. They are
being increased. On the other hand,
the Central Government itself sug-
gests to the State Governments, ‘Un-
less you have to appoint this number
of staff, your scheme is not going to
go through’ Almost we are forcing
the State Governments to  appoint
and multiply the staff which, in fact,
is not the responsibility of the Cen-
tra] Government. So our job ig to
restriet our activity to the primary
responsibilities of the Central Gove-
rnment. The State Governments
should be askeg to do the rest of the
things which, in fact, are supposed
to be done by them. One motre thing
and T have done and that is about
avoiding the cost and time gverruns
of the projects, projects costing Rs.
2,000 crores, Rs, 4,000 crores, Rs.
5,000 crores and steel projects costing
huge amounts of money. In the pro-
ject report, you say that you are
going to complete the project in five
years. But it takes ten years, twelve
yvears or fourteen years to complete
the projects. So the estimates have
to be revised and it becomeg twice,
three times or four times the estima-
ted amount that wag originally- taken
and then evervbody has to say that
this is the revised estimate and be-
cause of this revised estimate and the
total time taken in the completion of
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the project, the stipulated  period
within which the benefits of the pro-
lect should actually accrue to the
people at large, becomes almost dou-
bled or trebled. That is why the
money-circulation increaseg and the
benefits of the scheme do not fsecome
available to the people. How to syn-
chronise the same ig the main point
on which a concentrateg attempt will
have to be made by the State Govern-
ment as well a¢ the Central Govern
ment in order to see that we comp-
lete the schemes well in time so thst
we are within the financial limits and
We do not unnecessarily create a pro-
blem which, in fact, according to me,
is an avoidable problem. Not that
everything can be avoided, but in the
beginning, slipshod project reports
are prepared and thereafter the re-
vised project cost becomes  almost
four times the original cost and we
find that the money-circulation to
that extent increases in the market.
Once the liquidity increases, then o
course it has a chain reaction and that
is the kind of thing which in fact,
needs to be avoided. Since the hon.
Member insisted, that as a Member of
the Opposition, it is our responsibil-
ity to sugegst something concrete I
have placed these threp or four points.
In know that they are very difficult
points and with the present Govern-
ment—at least I have no doubt that
they do not have that kind of poli-
tical will and also the strength——it
becomes rather difficult; that is why
it becomes more the responsibility of
Mr. Vajpayee and also our friendg of
the CPI(M) that you insist that your
support is from the nationaj point of
view and not from any other consid-
cration, You say “Thig is the kind o.
discipline on which we insist and un-
less you follow that kind of discipline,
you can’t possibly take it for granted
that our support is going to be avail-
able to you.” While giving the sup-
port, give it for 5 god cause and see
that the entire atmosphere is being
reverssd for the better causp of the
country. These are the few sugges-

tions that I thought I must place be-
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fore the House and I am thankful to
the Chair for giving ime the time.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Shri Ish  Dutt
Yadav. Your time limit ig 25 min-
utes,

SHRI ISH DUTT YADAV (Uttar
Pradesh). Yes Sir, But T will speak
only for ten minuteg ang fifteen min-
utes will be taken by Shri Jaiswalji.

RIAMIG TGRTEDE §), 56 556-
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Zgai g 1. .. (sUad)
3.00 p.M,
THE  VICE-CHAIRMAN  (DR.

NAGEN SATKIA); Now, Mr. Salve to
speak_

SHRI N. K. P SALVE: Sir, when
the Janata D-1 took over the reins of
the Government, there was consider.
able euphoria in the country and
there was considerable exultation in
tht country,
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People have had high expectations
from this Goevernment. In fact, they
virgually expected miracles. And
miracles were expectegy because in
their poll campaign this party, their
friends ang their allieg acered extre-
mely alluring, deceptive and meret-
risioug promises fo the people and the
people thought that once this Govern.
ment is put into power they will be
able to implement all the promises.
It is g Government which ig ultimate-
ly found out to be a Government
which is mouthful of empty promises.
Varioug reasons are there for the
People now to feel greatly disillusion-
ed, greatly disappointeq and greatly
frustrated. But the gravest of the
Teasons Las been the alarming rate of
inflation, nearly 9 per cent ‘from
point_to-point basis And economists
applying the rule of econometrics {o
the situation as it exists todagy on a
conservative basis, have ggsumed that
this inflation will no{ be less than 16
per cent by the financial year end.

In fact, Sir, there ig an interesting
study of the Reserve Bank of Indig by
one of the ablest men in the Reserve
Bank, Prof. Rangrajan; he is number
two in the Reserve Bank. Ang the
Reserve Bank, ming you, is not man-
ned by the Congress Party, They
have pionted out in that study which
they have carried out that should the

growth rate be 5 per cent or more

than the minimum inflation rate of
inflation will be 20 per cent and
should it be less than 5 per cent tken
the rate of inflation will be ahove 20
per eent. This is not what Tam saying.
This is what has been gstated by a very
eminent authoritv on public finance,
a very important officer of the Re-
serve Bank. And what he gays fur-
ther about tha inertia of thig Gov-
ernment, about the inability of the
Government to understand the
serioushess of the problem to tackie
the same is extremelvy very discon-
cerning, It appeared in the Hindu-
stan Times of May 17. 1990. T quote
from the Hindustan Times. The
study is of great significance Tt was
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headed by Mr. Rangrajan who has a
massive reputation for his brilliance.
It Lolds that the inflation rate as
measured by GDP inflation as 7 per
cent in a base year could by this fac-
tor alone be pushed to an unaccept-
ably high level of 20 per cent within
a period of five years, and ip case the
real GDP growth turns out to be less
than 5 per cent 3 year due to adverse
weather or otherwise, the inflation
rate could easily go far beyond 20
per cent Of much greater concern
is what has been said by this distin.
guished economist a little later. Al-
though Dr. Rangrajan ig himself the
most important kingpin of the Re-
serve Bank, next only to the Gover.
nor, the Study Group headed by him
has admitted with brutal frankness
that although much concern was being
expressed over the growing govern-
mental deficit and the resultant rapid
expansion of domestic debt in  the
country yet the relevant jssues had
not so far been adequately and vigo-
rously tackled This is what hon.
Member Vajpayee said that there
were promises, plenty of barren ver-
biage, to which he referred from the
speech of the Finance Minister. 1If
they had acted firmly, today this situ-
ation would not have arisen...

SHRI SITARAM KESRI: They have
no time... (Interruptions)

SHRI N. K. P SALVE: Just now
we were run down—right, lef{ and
centre: you have not done this Mr.
Chavan was sought to be taught: if
you had done this, this gituation
woulq not have arisen. We were be-
ing damnned we were being condemn-
ed, for what hag happened so far.
I have 1o doubt in my mind
and T consider what Atalji  has
said is a very difficult situation.

When such an etonomy was inheri-
ted, it was then also in a very difficult
situation. We have no illusions
about that. Did we ever have a
double-digit inflation in the preceding
several years? With gl this misman-
agement when did the rate of inflation
ackieve such an alarming proporticn
as it has achieved this {ime, ie. 1in
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less than g monthy' time? Only twice
before, we had double.digit inflation.
Once it was in 1980-81. It wag 16.6
per cent Thanks to the grievoys
mismanagement by the Janata Gov-
ernment. That wnightmare is still
fresh in our minds. Atalji, T think it
is fresn in  your ming also. Again
it was in 1987-88 when he had
the worst drought of the century. It
was only 10.6 per cent at that time.
What are you heading for now? For
a minimum of 16 per cent? All right.
We concede that when wou took the
economy, when vou inherted the eco-
nomy, the entirc fisca] situation was
full of imbalances. It was in a
difficult sitvation Doeg it mean that
you should do your worse to damage
it further? Or is it that you should
have heen more careful, more cat-
tious? TIf you had been more cau-
tious, this situation would not, have
arisen.

I am going to point out some figures
and that is my grievance with the
party of Atalji and with my Leftist
{iiends. We implored this Govern.
ment to take certain stern measures
and not to go by the soft options, not
to ruthlessly flout all the cardinal
norms af » sound fiscal sysem At
that time, both these parties did not
at all pay keed to what we were say-
ing. If they had heeded us even par-
tially, If Atalji had spoken then 10
per cent of what he has spoken to-
day, these people would never have
had the courage to go glibly the way
they went on ruining and destroving
the entire fiseal balance in the sysiem.
Sir the Fise im price is only sympto-
matic, It iz only symptomatic. Tt is
only a symptom. It ig niot a malaise.
The malaise is something else and
that malaise is grosg fiscal mismana.
gement, It is because the ruthless
rules whick govern the maco econo.
micg were sought to be thwarted and
stiffied by sheer recourse to soft op-
tion, by populism and by political
pressures of the kulak lobby, Sir we
know that the Cabinet was dragged
like a dumb-driven cattle till yester-
dav. When the namoeg of kulaks and
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when the names of the rural people
wele taken, they were only too an-
xious to conceded every type of con.
cession. I stand, as Atalji stands, for
the welfare of the agriculturists,
Nothing can be achieved in this coun-
try by way of economic progress or
social progress unless the people liv-
ing in the rural areas the agricultur-
ists, are helped. Sir, I have figures
to show that in 1987 the poorest 10
per cen{ in the rural areas owned
some asset. How much was that
asset? It was 0.0 per cent If the
poorest of the poor in the rural areas
cwned 10 per cent asset, T would like
t¢ ask this question. The lavish con-
cessiong which you have been doling
out and go generously, giving to the
kulak lobby, is even a rupee of it
to go to these 10 per cent people?
You are going to tiransfer tens of
thousands of rupeeg there. TFifty per
cent of your development programme
tas to go to the rural areas In all
these years we are guilty of having
carried it out in g manner that the
10 per cent of the rural areas got
nothing. Ten per cent of the rural
poor are otill not only below the pov-
erty line, they are at the starvation
line. When they are-at the starvation
line, how muck of these thousands of
crores that you are giving away will
go to them? What have you done in
giving all these incentives? You have
increased the subsidies on fertilisers,
You have increased the subsidies on
food. You have increased the prices
of food. The consumer Las 1o pay
more, There is an elementary prin.
ciple of gconomics. They talk of the
various primary articles. If food arti-
cles become expensive, wageg go up.
If wages go up, the prices of manu-
factured articles go up If the prices
of manufactured articles go up, inputs
go up. Ag 5 result of that, we come
tn the same vosition where we started
from. This is the kind of vicious cir.

cle Instead of breaking it by some
hard ontions, you have asked what we
need to do. Yoy have asked what we
need to do in view of the very diffi-
el position which you
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now vis.t-vis the increase in prices
abroad.

Mr. Gurupadaswamy is a distinguish-
e¢d leader of this House, I want fo
submit to him that now the time has
come when you have to take very
austere and strict measures, A deve-
loping country has never been able
to achieve anything unless it has
learnt to starve, unlags
it has learnt to work
hard unrelentingly. They thought
the'y will come here and offer on a
silver platter E1 Dorado, they will
offer Utopia as it were. Al that the
people had to do was to go and cast
their votes. And people also, gullible
as they are, they thought that it Is
the best thing to go and cast the vote.
In the rural area, in Madhya Pra-
desh where Atalji’s party is ruling,
they got elaborate forms filled up.
Give your name, give your address,
give your father’s name ang grand-
father’s name and all that. Why?
Once we come to power, every agri-
culturist will be free from his liabi-
lity to pay the loan. This was told
in Madhya Pradesh. Result? A bum-
per majority in favour of Atalji. The
question, Sir, is, and what needs to
be understood is that in this country
unless the Government is willing 1o
accept this proposition that there is
no way out excepting a very stern,
disciplined attitude and approach In
fiscal management, we can never ve
able to manage our affairs properl.y
nor are we able tfo impart any resi-
lience in the econmy. Why ig this
happening? Why are you not able
to control? If I were to tell you why
you are not able to control, do you
know one thing? It ig your indiscri-
minate levies, At that time we plead-
ed with you, we pleaded with  the
1eft parties against this kind of_ levy
that he is bringing about, this kmd' of
3 massive adeficit that he was working
for. Sir, he really worked out the
deficit to be Rs. 17,099 crores. Out
of that Rs. 4,087  crores, Rs. 2200
crores was covered by petroleum—
Rs. 1400 crores by Way of prices,
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Rs. 800 trores by way of taxation, Rs,
394 crores by way of excise, Rs. 835
crores by way of customs, Rs. 172
crores by way postal charges and
Rs. 470 crores by the railways. All of
them have been talking glibly of so-
?lallsm. All of them have been talk-
ing about the concern for the poor
man. And what has happened as a
resulf{ of Rs. 17,099 Crores of
deficit? Today they are not able to
control the rate of inflation. And they
cannot control for one simple reason.
A famous econmist, Pai Panandikar, in
the ‘Economic Tmes of 22nd May,
1990, by rules of econometrics has
worked out an ingredient of inflation.
And what does he find? This is
something which Shri Gurupadas-
wamy should know. ‘The Depuly
Prime Minister is responsible for
sponsoring 15 per cent inflation’.
That, is because of fertilizer subsidy,
food subsidy and rise in prices. Then
he said, ‘the Finance and the Railway
Ministers between themselves be-
cause of these levies and because of
increase in railway freight have con-
tributed 38 per cent’. And the State
Governments, well, as  Atalji has
rightly said, are perennially in neced
of moneys. What they do is. so far
as their electricity boards are con-
cerned, they generate power at a fan-
tastic price of say 97 palse and some-
times more than one rupee, and they
sell it at 18 paise to the agricuiturist.
Well, they may do sO. They may do
g0 if they want to. But then at some
stage or the other they must realise
that the laws of econmics are — noO
miracles. If you are going to run the
Board, if you are gong to generate
power, then it has to pe self-sufficient.
And if it has to be celi-sufficient, you
have to balance somewhere. They are
virtually on the brink of insolvency,
as he has rightly gaid. Rs. 800 .crores
are to be paid. Sir, in the Finance
Commission, one demand which was
made by the States was that moneys
may be given to the State} Govern-
ments to enable the Electricity Boards
to pay their debts away-—f;he most
amezing, the most fantastic demand
that ever could have been made.. The
mistakes they commit, the profligacy
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they show, the lack of discipline they
show, and it is the Central Govern-
ment which is expected to subsidige
them to be able to discharge their
normal business. Amazing!

Sir, I do not want to say anything
more about the public sector. Rs. 280
thousand crores is the total amount
invested in the entire public sector
which not only includes our steel
plants. not only includes the planits
which are by way of industry, but
also railways, irrigation, roads, etc.
Sir, if we had been getting a minimal
return of 5 per cent return, by now
we would have been one of the
strongest economies in the world. We
never cared for productivity. Our
wages are not linked to productivity,
They are linked to what? To the cost
of living index. In countries which
have linked wages to the cost of
living index and which give the secu-
rity of the type which we are giving
in our country, they have come to
grief,. And India also will come to
grief sooner than later.

Of course. I am conscious of the
fact that suddenly these things can-
not be done. But at least, certain
minimum things could have been
done. I find that the Deputy Prime
Minister, the Finance and the Rail-
way Ministers and other Ministers and
also the State Governmenis together
have sponsored 73 per cent of the
inflation The balance 27 per cent is
sponsored by the private sector. It is
an amazing way of working. I am
all for the agriculturists, But what
is the manner in which you  are
doing this? Take, for example, sugar-
cane The statutory price fixed is
Rs. 22 per quintal. But at the behest
of the State Governments-because
they are also indulging in the same
kind of populism — the ectual price
payable is Rs. 38. The cost price is
Rs. 10/-, at the factory, but they
have to sell below that. The result
is inevitable. Large amounts are due

to the cultivators in respect of the
sugarcane supplied by them,
You have invited this kind of

trouble. You have invited this kind
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of difficulty. You create thig kind of
situaton ang then you blame the pri-
vate sector. Could you not have been
a little more discreat Now, 1 would
iike ty point out about the taxation
proposals of 1990-91 and the revenue

deficit position. A very interesting
study has been made by the
National Council of Applied

Economic Research. They have point-
ed out here. This is for the benefit of
Atalji specially because his party sup-
porteg the Government on thig issue.
In the case of the 1989.90¢ Budget
which was ours, the Budget deficit
was Rs. 7,021 crores. The then Fin-
ance Minister, my esteemeqd friend,
Mr. Chavan, is sitting here. In regard
to the 1989-90 Budget, thig is what
the National Council of Applied Eco-
nomic Research had to say. This is
for the consumption of all, those who
are going to blame the predecessor
Government. I woulg like to quote
what they have said, even if it takes
a minute or two. I quote:

“A rise in the size of the Budget
over its initial estimate is some-
thing trite ang familar, Much more
striking than that is the attempt to
bring about 5 check on the revenue
account deficit which has been ris-
ing year after year. With the 1989-
90 Budget, a hope had arisen that a
reversal of thig erroneocus trend
where the rising revenue deficits
were being contained by  growing
capital account surpluses would pro-
‘bably be brought about. This was
sought in the 1989-90. Budget by
aiming at a sharp increase in the
revenue receipts, te transfer of Oil
Co-ordination Committee funds not-
withstanding.”

Ag 1 said, the deficit wag Rs. 7,012
crores. After they came to power, in
just four months® time, thev increas-
eq it to a neat figure of Rs. 12,436
crores. They increased the expendi-
ture on defence Dby Rs. 1,179 crores,
major subsidies Rs. 1,694 crores and
economic services—Rs, 472 crores.
Who is responsible for this? Who is
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respinsible for this profligacy? Who
is responsible for this kind of an ut-
ter failure to exercise 3 minimum of
circumspection and restrzint to cont-
ro] the situation?

Sir, the Finance Commission point-
ed out about this and issued a warn-
ing. With vyour permission, T would
like to read out from page 15 of the
Secong Report of the Ninth Finance
Commission, When the Finance Min-
istry, much before the new Govarn-
ment took over, submitted the esti-
mates of revenue receipts and expen-
diture for the perioq 1990-95, they
weve issued a warning by the Finance
Commission. The TFinance Commis-
sion said ‘The details of the forecast
contain some very disturbing featur-

s There wag no hiding. We did not
want to push under the carpet the
difficulties which hag been created as
a result of confinuous deficits for the
earlier four years. In this context, it
is a tribute to Mr. Chavan by no less
ap institution than the National Coun-
cil of Applied Economic Research:
what they have saig about the 1989-
90 Eudget, which you people ‘have
ruined. But there was a warning
which had been administered tg the
Government,

These ave the detaily of the forecast
for five years which contain some
very disturbing features. After exci-
uding railways, postal and tele-comm-
nication services, the non-plan revenue
exvenditure in 1989-90 iz about 71
per cent of the total revenue receips.

As per the forecast for 199495
the expenditure will rise to  nearly
100 per cent of the total reve-

nue receipts. The percentage of ex-
penditure other than maijor subsidies
and interest payments goes up from
about 35 per cent of the Tevenue re-
ceiptg in 1989-90 to 40 per cent in
1994-95. Major subsidies which ac-
count for 11 per cent in 1989--90 will
be 15 per cent hy 1994-95. But the
biggest increase is in the interest pay-
ment, from the level of 17,000 crores
in 1989-90 it will increase nearly 10
" 42200 crores m 1994-95 Thig i« =2

2w f e
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tunatels- by this Government and the
Finance Minisier paid tributes stating
that it is 5 monumental work, What
have you done after that? Did you
make any single effort whatsoever
not to allow increase in borrowings
either from abroad or from the Res-
crve Bank of India? Blibly you de-
termine a 13000 deficit. This 13009
deficit meants it is going to come
from the Reserve Bank and now you
find yourself in a difficulty vis.c-vis
he petrol problem. There is one
thing T want to tell you. I want to
warn you. There may be a difficulty
in respect of foreign exchange. How
to do it, it is your TDbusiness. As I
salg In humour, it s your funeral
We are not going to be worried about
. But one thing T warn vou. If as
a result of this you are going to in-
crease the price of petrol even by onc
paisa, take it from me, there will e
revolution in this couniry, Please do
not increage the price of petrol be-
cause you have Teft no margin and
ihere is ng difficulty. So far as  the
importing agencies are concerned.
Indian Olt Corporation ang other or-
ganisations are concerned, they have
enough margin. They are actually
rolling filthily in wealth and you have
got more ang more money for them.
14,400 was the price increagse just be-
fore the budget. You useqg to run us
down sitting over here. Mr. Leader of
the House. How many times did you
run us down for this kind of dubious
methog that you are adopting. Just
before budget, without coming to the
Parliament vou are raising the ad-
ministrative prices, Thig is another
way of raising revenues through the
backdoor, without taking the Parlia-
ment into confidence
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SHRI PRAMOD MAHAJAN: Did

you not do it?

SHRI N. K. P SALVE: Whatever
We may Or may not have done. we ne-
ver succumbed to soft options and
thal is one reason Why we are sitting

here. We could also give promises.
(Interruptions), What is it? I am
and

talking with reference tg factg
You said that you are going

fi gures
a am ta 10000 Whet

— Tan
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will write off loans up to Rs. 20,0007
Ultimately, the Reserve Bank is go-
ing to give money, they have to print
notes. But what 'happens to the con-
sumer, what happens to inflation,
what happens to the basic conside-
rations.

SHRI PRAMOD MAHAJAN: In
Maharashtra it is your Congress Gov-
ernment which waived off the loans.
1 can give the nameg of two Chief
Ministers, Shri Antulav and  Shri
Sharad Pawar, who waived off the
loan, You too have the so-called
<o t options.

SHRI N. XK. P. SALVE: If that 1s
so, T will have to talk on a subject
which should not be discussed here.
Maharashtra Government is the one
Government which has enough res-
ources to waive off loans. This Gov-
ernment ig on the verge of bankruptey.
Do you want to know the position of
your bankruptcy? Those people who
are smiling, they would like to know.
This is the report from an internation-
al loan market about your credit-
worthiness.

SHRI SUKOMAL SEN (West Ben-
gal): Who has createg that bankrupt-
cy? It is due to you.

SHRI PRAMOD MAHAJAN: Is the
Finance Minister listening or is he
sleeping when such a serious problem
is being discussed?

SHRI N. K. P. SALVE: This is a
serious debate. (Interruptions). Other-
wise -I would  Thave given a very
befitting reply to Mr., Sukomal Sen.
Please try to do some introspection
and find out the grievous errors you
have committed and your part of the
guilt in the sin they have committed
as a result of which there is rige in
prices. It was an anti-people Bud-
get; it was a Budget which was full
of potency for inflation. Tt is going
to be 16 per cent, 20 per cent, 25 per
cent, as mentioned by the Reserve
Bank. You have blamed us. You
can go on blaming wus ad infinitum
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and ad nauseam. As I was telling Mr.
Mahajan, one very important thing
i3 that our credit worthiness abroad
never went down the way it has gone
down today, Why? Have - we
brought it down? It wag not so in
the days of Rajiv Gandhi; it was never
50 in the days of Indiraji and never
nhever sp in the days of Jawaharlal
Nehru Ji and Lal Bahadur Shastri.
(Interruptions) I think you will
have tg educate yourself properly on
what the loan position is,  This is
wha{ is stated...Please you can have
your say when it comes to your turn.
This loss of credit worthinesg of this
country is the surest indication of the
bankruptey toward which we are
heading, is the surest indication of the
fact that the rest of the world has
started considering this Government
and this nation utterly bankrupt.
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“The latest assessment made by
the international agencieg is that
the Indian economy is on a downe
hiil course and the present credit
rating is no more valid. The Oil
and Natural Gas Commission....

Please listen to this and you will

grin lesg——

“....(ONGC), the cash rich ecre-
ditworthy public sector umit, has
failed till now to get itg $ 150 mil-
lion loan syndicated by the Japa-
nese banks, who till the other day
were wooing the Indiap parties. for
such loans.” .

It further says:

“This has
time....»

been for the first

We have been in power and autho-
tity .for so many years, excepting for
the nightmarish years of Janaty rule,
but then—

“Thig has been for the first time
that the Indian financial institutions
have been put on watch,” Since
these fiare guaranieed by the Indian
Government, this means that the
India’s  credit rating is under a
cloud,
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According to experts, the inter-
national bankerg are losing confid-
ence in the capacity of the present
Government to manage effectively
its balance of payments gituation.
Interestingly, the present attitude
of the international bankers made
in contrast to the observations made
by the World Bank in its counfry
report for India presented to the
meeting of the Aid India Consortium
in June this year.

You said that the cofferg were em-
pty when you inherited this econamy.
Anyone who ig conversant with the
working of the government system
knows that coffers are never empty—
were no more or less empty then when
the Prime Minister was the Finance
Minister. There is no ques-
tion of coffers being
empty because the instrumentality of
treasury bills is there. All that you
vave to do is to dish gut treasury bills
with an absolute sense of ingenuity
and there ig money printed by the
Reserve Bank into your Bill. So
there is no question of coffers being
empty. But here is a very dangerous
indication today. You planned it your-
self due to gross mismanagement, due
to your inability te know how neces-
sary it was to adopt a very stern meas-
ure of discipline which you completey
refused and declined to do, and in
which you were abetted by BJP and
the left parties. This is my charge ag-
ainst them. Due to this we have come
10 scuh a position that a successor Gov-
ernment perhaps will never say that
the coffers are empty. Tt will say,
“what we have inherited 1is sheer
bankruptey”. .

Even now, there are a few things
which you can do.  Unfortunately
the Finance Minister is not here.
His Deputy is here. I do not know
how mucH his wvoice is heard. I
would like to say that T have already
told you, please don’t increase the
petrol price under any circumstances.
Pleage wtop further subsidieg to far-
mers. \
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SHRI T. A MOHAMMED SAQHY
(Tamil Nadu): Is this the policy wof
your party to stop the subsidies and
waiving of loans to the farmerg and
to increese the electricity tariff to
the farmers?

SHRI N. K. P. SALVE. My party
and I am concerned about farmers;
We can’t be concerneq about kulaks.
We woulg want this money to be giv-
en not by way of waiver of loans bui
to help the agriculturists augment
their production and productivity. Has
this money beep spent on bio-techno
logy which js making such tremendous
strides jn the western world? In gene-
tic engineering, how much have you
spent? What have you done? With
the difficulty that you have now lan-
ded yourself into with petroleum,
have you done anything for the rene-
wable sources of energy? Nothing!
Because, all that requires imagina-
tion, al] that requires hard work  all
that requires a goog deal of discip:
line in yourself first, You have no
discipline in yourself first. You have
nn discipline. I do not indulge in
cavils—and it ig not my grievance—
but 1 wag told that there were 20
Ministers at one time in London and
some London paper reported that they
coulg holg a Cabinet meeting there!
The Prime Minister then had to say
that they were not going to be fore-
ign jaunts. I am wonly showing this
as a manifestation of the attitude of
absolute recklessness, carelessness,
the castial manner in which you are
taking the serioug situation. Glibly
you can always say that Mr. Chavan
and Rajiv Gandhi are responsible for
giving you this liability. But, if your
Government was worth its salt, if it
was worth the promises which you had
given to the people, even 10 per cent
of them, you would have realized your
responsibility and made the best pos-
sible attempts to bring the economy
on the ©path of rectitude and we
would have salutegd you. Instead you
have taken it furthey down the drain.
You brought untold Thavoc on the
people, ang that is not the end of the
matter.
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We don‘t want you to be toppled,
The BJP do not want you to be top-
pled, the Left Front do not want you
to be toppled, because tne nation is
not in a position as yet to go in for
a mid-term poll. But whatever period
you still have to fulfil kindly, fo-
God’s sake, realize one thing—that
you have got tp be stern, you have
got 1o be stiff, you bhave got to be
tough, you have to be uncompromis-
ing in fiscal duscipline. If, for that
purpose, supposing for a moment that
you are not able to import petrol, the
option is not to tax people of Rs. 2,200
crores. And, what sheer dishonesty!
Why were the priceg hiked up? And
collection by way of prices was to
the tune of Rs. 1,400 crores and by
way of taxes, Rs. 800 crores on petro-
leum.  What was the reason given?
“Because we can’t foot the bill in
view of the precerious balance of pay
ments position.” Nothing has happen-
ed since thep to take care of the ba-
lance of payments position, and now
certainly the prices are going up. If
you had at that time itself =aid, “All
right, we are going to reduce the Rs.
2,000/ crore petrolewm bill by cutting
on the Government expenditure,” 1
could have appreciated it. Govern-
ment itself consumes 50 to 60 per
cent of petroleum and petroleum pro-
ducts. What have you done about il?
Has a single Minister, hag a  single
bureaucrat, has a single employee of
the Government ever thought abou}
it that the petrol that he is wasting
away is invaluable? In the case of
a map in the private sector, if he is
running his own car, if nothing else,
the prohibitive price of petrol is
the biggest check. On you what is the
check? People pay by way of taxes
and, if the taxes are inadequate, the
Reserve Bank is already there mer-
rily to print more notes and give you
and, therefore, yoy calty on-—carry on
in your cars, carry on in our planes,
carry on in every possible way and.
if you are not satisfied with what you
are doing here, you go abroad. The
whole attitude requires to be chang-
ed. TFor God’s sake, take stern mea-
sureg if necessary. Reduce the petrol
consumption of the Government by
Rs. 2,000 crores. If necessary,” 1m-
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bose rationing. The nation must be
prepareq for austerity. If you can't
afford it, there is no way out. You
can’'t put 3 mouthfyl of empty pPromi-
seg every time. Bad enough what
vou 'have done. Please do not worsen
the situation and therefore don’t ever
raise the prices of petrol.
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THE  VICE-CHAIRMAN
NAGEN SAIKIA):

(DR.
Be brief, please.

SHRI N. K. P. SALVE; Just two
minutes, Sir, ang 1 will finish,

Don’t ever increase any subsidies,
either on foog or on fertilizer or any
other jtem whatsoever. We have had
enough subsidies given. Try to manage
within this and, if it is necessary to
get a better price, increase the price.
Let the people pay. One more thing
I went to make. Mr. Atalji referred
to it. He was talking of some parity
in prices. My gooq friend would do
better {0 know that ultimately, if
you want to give fair prices to the
farmers-Sir, 7 will have in just one
minute’s time finished--there has to be
some parity with the primary articl-

es. I have this groupwise whole-
sale price index for 1989-90,
base 1981.82. (Interruptions)

Please bear with me. Atalji referred
o it, that there ought to be some par-
ity between the agricultural prices.
Diq he refer to it or not? It must not
be completely divorced, it cannot be
completely unrelateq to the rest of the
commodities. If in that we find that
the consumer is not paying adequate
price to the agriculturists, we must
increase the prices and really make
them remunerative, But what is the
situation? Sir, the situation is  this,
that in 1981-82 with 1981-82 base, the
three primary articles, food articles,
non-fogg articles anq minerals had
the wholesale price index of 163.6. In
that the fooq articles was 1793, the
non-food articles Wwas 166, and the
minerals was 102. 1f at all anything,
there is g very good Case either fo.r
increasing the prices of non-food arti-
cles ang minerals or reducing the
prices of agricultural commodities. I
know that what I am talking is not
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very popular, It will not go home
when T go for elections, canvassing for
elections. They will say, “This is
the chap who talked of reducing of
sub:sidy for the farmers. He is an
antl-f’?rmer man. He is an anti-people
man.” You are responsible for creat-
ing this situation in the country, Why
don’t you tell the people that there are
certain norms, healthy norms, salu-
brl?us horms, whelesome norms for
mamtaining gz certain balance in your
fiscal management? Come what may,
never mind what the Government has
to do, the Government will necver
compromise and exercise soft options
and indulge in plenty of mismanage-
ment, putting the country into this
kind of a predicament where 16 per
cent minimum inflation is on  the
anvil. It may go up to 20 per cent
because I do not expect that your
growth is going to be 5 per cent. This
is not what I say. This is what the
Reserve Bank study says. Bewarc. It
is not too late. For whatever period
you are here, whether it is six months
or g year or whatever it is, for God’s
sake, Mr. Gurupadaswamy. with fold-
ed hands I plead with you and I plead
with Mr. Vajpayee and with my
friends op the left, to force them to
take strong measures, force them {o
come to the path of fiscal rectitude. We
are with you, we are with the Go-
vernment because ultimately for us
{he interest of the nation is supreme
and above everything,

Thank you.

SHRI E. BALANANDAN (Kerala):
Mr. Vice-Chairman, Sir, today on the
subject under discussion with what-
ever seriousness or vehemence the
Members of Parliament on both sides
may speak, the real situation cannot
be reflected in this House. In India
today the price rise is one of the m.ost
serious problems facing every family.
The speakers in the House on both
sides may reflect to a certain extent
the extreme extremity of the problem,
but no Member of Parliament can
exactly reflect the situation prevailing
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Before going into the details, I must
thank the Members of the Opposition,
especially my  hon, friends, Shri
Chavan as well ag Mr. Salve, who
spoke about so many things. But they
were giving a certain alibi. Now being
in the Opposition, they realise cer-
tain economic factors and facts, and
they come to us, come before us and
tell ug to be disciplined. O.K., very
r_lice. Don’t have deficit. Kindly keep
it at zero option. How nice they arc
now? What wags the practice they
had followed when they were in
power?
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During the last Session, Prof. Madhu
Dandavate presented the Budget. He
had told us that he was in a very
difficult situation. The deficit had
stood at Rs. 13,700 crorcs. That was
double the amount expecied by the
previous Finance Minister. The inter-
hational debt stood at onc lakh crores
of rupces. Of the total foreign ex-
change we earned, 30 per cent had to

be spent for servicing the foreign
loans alone. Our foreign e¢xchange
position was very delicate. We were

no:¢ having money to spend for more
than three months. Now, our friends
realise all those things they had done
or committed were wrong and a rc-
thinking on the whole financial policy
should be necessary and that their
advice given to us needs real care. 1
do not object to any of the sugges-
tions given by them. When I talked
about the price rise during a dis-
cussion on the General Budget last
month, Prof. Dandavate had said:
Balanandan, don’t worry; I shall take
care of it. 0.K. Now after seven
monthg 1 am again arguing the case

and would like to tell him that the
cara which he had assured has r}ot
been taken. What is the price Trise
today? So many figures were given
by my friend. Today, if you com-
pare with last December’s  figures,
this month the whole-sale pri‘ce‘ hag
gone up by 12.5 per cent. This r'ate
of price rise was not witnessed_ during
the last two or three years, This much
rise was never therc. This is a fact.
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This or that rcason may be argued,
but the price rise is a fact of life
today. Whole-sale prices do not tell
us the whole truth. When we go to
the market ang enter intp Some shop
and demand something. we find the
retail prices have doubled or trebled.
Nothing can be bought these days.
That is the situation today. How has
this situation come about? The Fi-
nance Minister had told us that he
was going to see that the prices will
be controlicd through a system  of
monitoring,  But it has not  been
secn in praclice and the prices are
going sky high. On 23-12-1985%, the
price index was 166.4 and on
23-6-1990 it stood at 176.8. If you
add up {or these iwo months also,
it means today it is 178.78 or some-
t"iag like that. That is more than
12 points above the prices that exist-
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cd before the present Government
cart o Y power.
Before the Budget, the Railway

Budget was presented on 14-3-1990.

In that 7 per cent impost on  all
kinds of rates was imposed from
1st April to 30th September and
thereafter it was 10 per cent. Then,

on 19-3-1990 the Genera]l Budget was
presented. The trend of the Budget
was such that there had been in-buili
inflationary elements. Then adminis-
tered prices on petrol ang diesel wcr»
increased—Rs.,  1.25 per litre on
petrol and 0.54 per litre on div ‘L.
The percentage increase was 16 tu 17,
The increase in freight charges means
every article transported throuzh the
Railways wil] have the effect and
prices will go up immediately. Over
and above that petrol prices have
been increased. That means  price
spiral will go up sky-high. That is
what is happening. Then over and
above that from May 1, 1990 onwards
administrative price of wheat has
hesn increased by Rs. 30 per quintal
The retai]l price effect was 35 paise
per kilo. Then from June 25th on-
wards the Central issue price of rvice
has been increased by Rs. 45. The
result was that the price of one kilo
of rice went up by betwesn 40 paise

[7 AUG,

1990 | Price situation

in the country

and 49 paise. So these are contriby-
tory factors and prices are going sky-
high. The levy sugar quota as well
os open market sale of sugar  has
been decreased. Therefore, the price
of sugar also went up. We do not
lkinow what is the price of cement.
Today il is Rs. 110 per bag and tomor-
row it will be Rs. 200. That is the
rate. The price of every esgential
item which the comimon people use
is going sky-high, How Shri Madhu
andavate, my friend was monitoring
the price situation? The results are
before us. We went to him and told
him “Your budget, the total policy is
in shambles”. I do not want to make
a budget spzech here but one or two
points I must refer here. You see we
have suggested to him that the total
finances of the Government have to
be jnanaged properly because they in-
herited a difficult financial position.
I{ is very difficult to manage also.
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Last year the small scale savings
were nearly Rs. 7000 crores not this
year. Madhu Dandavate puts in his
budget this figure just about Rs. 5000
erores. The total small scale savings
in the country is on the rise. This
figure has been put down to Rs. 5000
crores this year. Anybody who has
the total control of the financeg should
make it to Rs. 10,000 crores. It can
be like that but he did not do that.
That is one.

The second thing is improvement in
tax collections. Year after year some
taxes are proposed but nobody takes
it seriously to collect them from big
employers, big money holders. They
get away this way or that way by
bribing somebody. This Government
ag well ag the previous Government
did not care to collect the taxes. A
new situation has come, fianancial
stringency and difficulty has come to
us. Then, are you going to collect
the taxes which they owe to the Go-
vernment? No, you are not collect-
ing. That way you are not Serious.
That is one. Then as usual direct
taxes are alsp nhominal. Therefore,
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ﬁnd"}g finances for the Government
}vis n a rut. Thig Qolicy which was
to OWEd by the previous Government
is still continuing, No new policy
has been formulateq by this Govern-
ment.  Therefore, the difficulty has
come to this extent, Therefore, what
should we do now? We were sug-
gesting to the Government and even
during the budget discussion some-
body in the Lok Sabha also suggested
that 14 essentia] items have to  be
reserved: Rice, wheat, sugar...edible
oil, salt, match box, standard cloth,
pulses, ghee, baby food, washing soap,
fuel, cement, paper, essentia] medi-
cines, if the Government of India
could control the prices of all these
fourteen items and if through a public
distribution system this can be dis-
tributed, then the prices can be stabi-
lised and the Government plan can
work. You see year after year and
month after month, cost of living in-
dices go high. Consequently, we have
to pay higher DA to the employees.
The basket of cost of living indices
rise through all these items. If the
prices of these items are controlled,
then there will not be any increase

in workerg cost of living indices, Then
what will happen? There cannot be
any DA rise and that money which
is being given as DA can be given
for subsidy, When the price of wheat
was increased by Rs. 35/- and that
of rice by Rs. 45/-, at least this money
which is being raissd should be given
as subsidy. Instead, everybody who
buys one kg of rice has to pay 50
paise more and everybody who buys
one kg of wheat has to pay 40 paise
more. This way the prices of every-
thing which is needed by the com-
mon man has increased. I want to
suggest here that the Government
policy should be effective. My friends
from the other side were asking and
they were reasonable in saying tha?;. 1
have no objection to their suggestion
when they pointed out to us that we
on this side should demand that the
Government should take steps 1':01‘
controlling the prices of essential
commodities so that the life of the

[RAJYA SABEA ]

Price situation
in the country

276

people is not made miserable by the
Government policy and in order io
achieve that, the Left should pressurise
the Government to see that this policy
1s accepted. I have no objection in
sug_gesting to a Government an advice
which is a correct advice according
lo me. I am bringing this fact to your
notice whether 1 am taking it trom
them or not. Our party and the par-
tics of the Left who support this Go-
vernment, want that this Govern-
nent’s  economic  policy should
change. We will support the Govern-
ment because so many other reasons
are there, This i not the time {o go
into the other reasons, I am only
saying that the Government policy
with regard t{o getting people essen-
tial commodities at reasonable prices
needs change and today extraneous
issues are coming up which you can-
not control. Because of the Gulf war
the prices of petrol are going 1o be
increased again and I do not know
what will be the impact of the situa-
tion in Pakistan. Another extreme
situation can also come, In such a
situation, ag my hon. friend on the
other side correctly pointed out, what
ig the method of rationalising the con-
sumption of petrol? The only method
is by increasing the prices. Is this

the correct method? 51 per cent

petrol 15 consumed by Government
agencies alone—Government officers,
Ministers ete. etc. Why can't we

examine this fact that in the Central
Government offices where we  are
having cars for the officers, we dis-
pense with the same and instead vans
should be provided for all the officers
to come in the morning for duty. Why
can’t you think Ilike that? If you
practise such a measure, people will
think that the Government is very
serious about this thing. But this Go-
vernment only talks, They are doing
nothing. They are only preaching and
they are only picking our pocket. This
is the understanding that comes now.
Therefore my point here is that the
Government should make some kind
of thinking about this thing. As 1
have told you, whatever 1 speak or
anybody speaks from this House 15



277 ~ Short Duration
Discussion on the

not sufficient today. The situation in
the country is that this price spiral
has brought the country near a
voleano, I do not know when it will
erupt, It will work against any party.
Parties or no  parties, Government
party, this party or that party. People
want to live in the country. Living
In the country has become very diffi-
cult today. Therefore, I urge upon
the Government to think once again.
The policies need a change. The eco-
nomic policy of the Government needs
a change. I do not go into the other
things. Budgetary policies need a
change, The prices of essentia] com-
modities, as I suggested, should be
controlled. And a network of distri-
bution system should be organised in
all the States. I will now tell you
that in Kerala State we are having a
perfect system of public distribution
In West Bengal also we are having a
comparatively better system of public
distribution. This kind of a system
can be a mode] for every State Go-
vernment, The Government of India
should see that essential commodities
are supplied at controlled prices so
that the prices can be arrested. With
these words, I conclude, Thank you,
Sir,

THE VICE-CHAIRMAN (DR
NAGEN SAIKIA): Mr. M. C. Bhan-
dare. Including Mr., Bhandare, the
speakers from your party will have
to be very very brief because the
time allotted has already been ex-
hausted.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
Sir, it is my privilege and pleasure to
welcome you to this very high office
of Vice-Chairman and I think the
whole House joins me in wishing you
a very successful tenure on the panel
of Vice-Chairmen,

Today, Sir, I rise to mirror and
echo the biggest dis-appointment of
all sections of our society against the
present Government and that is the
unabating, ceaselessly inflaming prices
of essential commodities. In May,
when we were in the midst of our
Budget Session, no less a person than
the Prime Minister himself made a
promise that he would contro]l the
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prices, And therefore, 1 was very
keen to find out as to how, when he
was personally at the task, he was
gomng to do it. And I went round. I
am not quoting the detailed figures of
the Wholesale Price Index But I am
only quoting the figures which concern
the common man, which affect the
poor. I found this rise in the follow-
ing commodities.

Refined oil, 1 Kg., in May, 1990, was
Rs. 28/-. Today, in the first week of
August, it is Rs. 39/-. Sarsoan ka
tel. 1 Kg., in May, was Rs. 21/- and
today, it is Rs. 28/-. Dalda ghee for
1 Kg. was Rs. 26/~ in May and ioday
it is Rs. 34/-. Pyaj has gone up
from Rs. 3/- to Rs. 4/ per Kg. The
same is true of Aaloo. Atta has gone
up from Rs. 33/- per Xg. to Rs. 40/-.
Arhar ke daal, to which a mention
has been made by Shri Atal Bihariji,
has gone up from Rs. 9 to Rs. 12/-
showing an increase of 25 per cent in
less than two months, Rajma  has
gone up from Rs. 16 to Rs. 18. I
can go on and on. But you find an
increase of easily over 25 per cent in
a matter of two months and this
comes after the Prime Minister him-
self promised that he was personally
taking charge of the price situation.
1 deal with my feelings about the
Prime Minister. But no wonder that

his Deputy had to say that he
4 pM, igindeed a non-performing

Prime Minigter. Well, at this
stage, let me get g few things out of
the way. It becomes very fashionable
{or the party in power and their allies
tc put the whole blame on us and the
predecessor. But it must not be
forgotten that during the ten  years
we were in power, India was reco-
gnised and credited to have a stable
price regime among the developing
countries and, in fact, the whole of
eighties, during the Sixth and Seventh
Five Year Plans, the economy per-
formeq well with price stability. And
the price index, ag has beep pointed
out, exceeded double digits only once
and that was in 1987-88 when we
had the worst drought of the country
and at that time if you look at the
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debates which were held in this House
and elsewhere, all the world over
Internationally India was recognise(i
fpr her economic resilience interna-
tlonally‘ India was recognised for her
e-onomic resilience and strength, and
today we find an abyss, a complete
dgtour, an about-turn of that situa-
tlon. And as has been pointed out
by hon, Mr. Salve, a time was there
when our industrial eredit was high
and those who queued to wog us are
now shying away. I think, g lot has
to be learnt by the Government from
the performance. In a developing
soclety like ours, a certain degree of
inflation is inherent and unavoidable.
But what is necessary is to curb, con-
trol and check such inflation and that
is where the management of the Go-
vernment in regard to what I may
call the public distribution system
comes into play. Now what has hap-

pened is that the Congress particu-
larly built up a very large public
distribution system and got the

demand and supply position constantly
under check. Whenever there was a
shorthge, that shortage was made good
by gumping those goods through this
public  distribution system to  the
poorest and that is why you find that
there was thig fairly admirable ma-
nagement of prices during our re-
gime. If you look today, for example,
when it was absolutely necessary to
import several essential commodities
like edible oils, the first signal which
this Government gave was: our coffers
are empty and we will not be able
to import any edible oil. And a
message went and overnight,  the
prices shot up by hundred percent.
Thig is where I feel that in order to
get a very, very petty—I do n.ot kr.aova
whether it is petty but I think it is
negative-political advantage, you
go much misery to SO
many miflions of the country. 1 think.
the  first  thing  your Go'vernmetft
should do, Mr. Finance Mimster,. is
to stop making alibi and start acting.
I know Yyou are incapable. ':.[‘oday
when I speak, I speak the voice of
the people and they also  know that
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you are thoroughly incompetent, but
1f I do not echo iheir feelings, if 1 do
not mirror their frustration, then I
will be failing in my duty as a Mem-
ber of this House. Now what is the
present position? It nag been elabora-
tely sexplained by the economists,
here Mr. Shanker Raoc Chavan, then
Salveji, Atal Bihari Vajpayeeji. I
think, one single factor ig the Budget
which wag presented, In fact, 1 rem-
ember when I was coming out after
the passing of the Budget I was sud-
denly calledq and asked, “Will you
come in?” I went in and I found there
were observationg of MPs on the Bud-
get being collected by the Doordarshan,
I wag not on the official 1list. There
Were so many other people on  the
official 1'st who were zlso at the last
minute censored. T went there by sheer
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chance. And I hate to be prophetic.
But two sentences which I said
on that  occasion have, to

my great misfortune, come true. I
sa’d that this Budget would end in an
unimaginable inflation coupled with
unimaginable recession, what 1 called
stagnation. Nobody is more sorry
than T am that what I said then has
come true, even to g degree more than
what T anticipated. I think instead of
choosing the hard options when the
country has  placed overwhelming
confidence in the Government, the
Finance Minister chose options which
have triggered off the price rise. The
ret ‘mpact of ihis taxation ang other
Budget proposals wag highly inflation
nary—the decision of increasing the
prices of petrol and petroleum pro-
ducts to the extent of Rs, 2.200 crores,,
—Rs. 800 crores by taxation, Rs. 1,400
crores by Price mechanism_.increa.?e
of excise duty by Rs. 320 crores in
addition to the increase in customs
duty of Rs. 835 crores, gave clear
inflationar, signals. And 1 may te_ll
vou this is not just a blunder, this is
a very, very grave blunder which this
Government has commitled. Now, the
studies all over the world have pro-
ved, if there is one sector to which
yvou must look after properly and
which contributes the maximum to
the growth in any region, it is com-



281

Short Dyration
Discussion on the

munication — whether it be by surface,
by road, whether it be by air, whether
‘t be inland water, ships, whether it
be by communication by telephone,
whether it be by  any other telecom-
munication. What
ment done? This Government
increaseq the petrol priceg and, then,
the diesel prices. So we have the
transport going up. They have increa-
sed the prices of tyres. The Govern-
ment has incTeaseq even the telecom-
munication charges; even the postcards
ang other things have not been spared,
with the result today you have taken
the progress of our couniry back by a
decade, if not more. 1 do not know
who has advised the Finance Minister,
Prof. Dandavate, for whom I have the
highest regarq and highest affection
because he was my professor, Some-
body asked me, “What do you think of
this Budget?” So 71 said, “Well, this
is not hig Budget at all. This is only
a burcaucrat’s Budget” Ang that is
why the first fault for this rise in
prices rests with the Budgetary pre-
visions,

Then I come {o  the seCond most

important  aspect which  has been
repe-atedly put against us. Now,
kindly consider this. The yearly

deficit estimateq in the Budget is
Rs. 7206 crores. We do not know
whom the Finance  Minister or the
Government is trvine to fool. In any
event, T am convinced that they fool
themselves in projecting such a deficit.
In order to artificially red-
uce the Budgetary deficit,
the honourable Finance Minister has
made a very meagre provision of
Rs. 100 crores to meet the dearness
allowance of the Central Government
émployees. Perhaps this provision is
the joke of the year!

AN HON. MEMBER: Of the century!

SHRI MURLIDHAR CHANDRA-
KANT RHANDARE: The committed
“expenditure on this head would be
"much ~ more. Even in - the early
“gighties, whep Venkatramanji was our
" PFinance Minister, he used to make a
fump sum provision of' Rs. 300 crores
to meet the Dearness Allowance labi-
lity of the Central Government emplo-

has this Govern- .
has
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yees. Ip this way, many of these
committeq expenditures have not been
shown and the result is going to be
very bad, particularly with the addi-
tion in the petrol bill which, they say,
i5 because of various factors like the
increase in the price of crude by the
OPEC, the attack of Kuwait by Iraq
and so many other factors and, there-
fore, I think that this budgetary deficit
is going to be far more anq because_of
this, T may say, foolish attempt to get
very cheap popularity, I think, they
are going to place themselves in a
very very unenviable position.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): You have got two
minuteg more only,

SHRI MURLIDHAR CHANDRA-
KANp BHANDARE, No, no, This is a
very very important subject. How
much time has been given? Everybody
has tzken much time.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): You see, your
allotteg time has been cxhausted.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: We are nowhere
near the issue. If you want, I will sit
down in two minutes and I have no
objection.

THE VICE-CHAIRMAN
NAGEN SAIKIA): No, no.

(DR.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: If you feel that I
am talking something irrelevant, then
that is g different matter.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Please be brief.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE. Then I come fo
the third thing and'I want to expose
the hypocrisy of this Government.
Nobody is keener than I am in observ-
ing austerity measures. At all times I
have said—and I have said this even
against the Congress(I) Government--
that there is alwayg a need for a poor
country like ours to tighten the belt.
Of course, nobody listens to me. But
let me now deal with what this value
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based Government ig doing. Kindly
see this: And, Sir, let my friends con-
tradict me here and now because I am
making a Very  serious allegation.
There arz twg Ministers here ang let
them fing out because they are not
likely to be included in what I am
saying. Earlier, apart from the Prime
Minister, everybody including the
Cabinet Ministers useg to travel by
commercial srevices. But nowadays—
till recently even the Deputy Prime
Minister; of course, he is not there
now—ang more than the Deputy Prime
Minister, many  Cabinet Ministers
travel very frequently by the Air
Force planes.

SHR1 JAGESH DESAI: Yes,

SHR1 MURLIDHAR CHANDRA-
KANT BHANDARE: 1 would like lo
have the verification of my statement
from the Minister.

SHRI RAFIQUE ALAM
For foreigp travel?

(Bihar):

SHR;] MURLIDHAR CHANDRA-
KANT BHANDARE: Of course. What
shall T say? As  ‘has rightly been
pointeg out by my esteemeq and hon-
ourable frienq here, Shri Rafiq Alam,
the Government is going on a spend-
ing spree on populist measures.

The loan waiver scheme is going to
be a fiscal piracy which has not bene-
fited snybody except some cronies of
the ruling clique. 71 find that g large
number of famerg are suffering and
their production has been affected and
no bank loan is available for produc-
tive purposes as the banks are too
busy preparing the list of beneciaries
of the loan write-off scheme! Non-
availability of bank credit during the
sowing season has been pointed out
by almost every speaker who preced-
ed me ang it is going to have a very
bag effect. What has happened is that
they hive increased the procurement
prices #nd, in the process, they have
made millions of consumers suffer.

SHRI JAGESH DESAI: Small far-
mers also,
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SHRr MURLIDHAR CHANDRA-
KANT BHANDARE: There are many
many things which I want to say here.
But 1 will abide what you have said
because yoy are sitting here for the
first time but the next time I will be
more adamant.

Now, I will give only one or two
instances ang then come to the close
of my speech, It is because I feel that
something is wrong and that something
should be done., Look at the abolition
or the repeal of the Gold Control
Order. Now, it was done with the
hope of reduction of golq prices. And
What has happened? Gold prices are
still increasing, smuggling is still
going on and, what is worse, a part
of the investible resources of  the
community  would now be legally

invested in non-productive assets like
gold.

Sir, 1 do not want to talk about
foreign jaunts. Everybody hag spoken
about that, I do not know whether
a Cabinet meeting in London—because
there so many; guorum was present—
was going to be presided over by....
(Interruptions).

Sir, the rezl problem is that this
Government started with the promise—
it was said by Atalji to curb and
contain the prices—promises a galore.
1 learnt it in my Law of Contracts,
Sir, do you know how a fraud is
defineg in law? Any promise made
without any intention of fulfilling it ~
is a fraud. And this is what this
Government. The National Front
Government, the NF Government, is
full of frauds. You will not hesitate
to make promises: Right to work....

SHRI V. NARAYANASAMY (Pondi-
cherry): All of them are frauds.

SHR7 MURLIDHAR CHANDRA-
KANT BHANDARE: T 4o not khow. 1
will not say anything against indivi-
dual members. I have the highest
respect. But when I come to  the
working of the Government, when I
test their performance, when I put
them to the promises that they have
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helg out to the poor people of this
country I must say that they have per-
petrated many  frauds—making, pro-
mises without any intention of fulfil-
ling.
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The other day, as many Members
mentioned about  Prof, Dandavateji
coming op the Open House programme
somebody asked ahout the right to
work: How will you make it? He
said: The right to work will be a
Fundamental Right but it will be
subject to reasonable restriction, it
will be subject tg availability of jobs.
Now, I have never known of Funda-
mental Right to Work depending upon
availahility of jobs. Now, this is
another way of not only befooling the
people but really practising a fraud on
the people.

Sir, what shall I say? Yook at the
petrol fiasco. T returned from wmy
vacation. And they said: Look, today
vou cannot g anywhere. 1 askeg my
sonp who hag come tp pick me up,
why? ‘Today ali the ~etro] pumps are
closed’, T was told. T said, let me find
out. From the airport, before going
home, 1 went to a petrol pump. He

said: @ET ¥ 5w~ g faemr oz
FfEm aw 5o7 7 agf age wag fagan
T heard, 1 dig not pay; that is another

thing. The petrol which was being
solq at the rate of Rs. 10 was being

sold at Bs. 15 per litve in black market,

I do not want to go into other harass-
ments—to the poor rickshaw pullers,
poor taxi drivers and others on Satur-
days ang Sundays. Therefore, this
Government National Front Govern.
ment, has been called the ‘National
Failure Government,

T ot me say, Sir, with all earnestness,
with all humility, that the inflation is
the cruelest form of taxation on the
poorest strata of our society. It hits
the hardest because their incomes are
not indexeg to the rising prices. Over
three hundred million people living in
poverty go to bed hungry every night.
The rise which 7 have reag just now

[7 AUG. 1990

Price situdation
in the country

285

ang Which has taken place in a matter
of two months affects them immensely.,
Potatoeg have gone up from Rs. 3/- to
Rs. 4/- a kilo. Also onions have gone
up from Rs. 3/- to Rs. 4/- a kilo. Even
the rise of one naya paisa results in
greater starvation. What I see around
is only the debris of this Government.
why? I have given the economic
reasong which have been elaborated
more brilliantly by my Dredecessor,
Why is it that this Government cannot
solve this problem? It is far too busy
in fighting among themselves. It is
far tog busy in sticking to chair at all
costs. What 1 find today is that the
people have lost gll confidence in this
Government. They also do not want
this Government to fall for one simple
reason. They know that election in
our country is a very very Costly pro-
position ang another election at this
juncture will only make our  poor
people poorer. They do not want that.
They also know what is in their inte.
rest. What you have done is that by
vour policies you have encouraged all
those forces. Look at the stock ex-
change market. It clearly shows that
all your distribution system is now in
the hands of the hoarders and in the
hands of the speculators ang black-
nmarketeers. You cannot do anything
about it.

All in all. T will end by saying that
NF Government stands for (a) a
national flop 'government, (b) a natio-
nal fraudulent government and (¢) 2
ational Failure government. It is a
government which cannot take deci-
sons and a government which will
remain weak at all times. For speak-
ing this truth, one of them had to pay
the supreme price. Thank you.

DR. G. VITAYA MOHAN REDDY
{Andhra Pradesh): Mr. Vice-Chairman,
Sir, T want to say that the Tige in
prices is the biggest issue before the
nation., All the people of the country
and the public opinion of the country
must he mobilised to solve this pro-
hlem, We must be realistic. We must
take 211 the issues in reality. I would
like to tell the Government that the
inerease in freight charges and hike
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in petro] prices and all thecse things
had a cascading effect on the economy.
This has to be very clearly accepted by
the Government, Whenever there ig a
cascading effect everybody wants to
take g bite at it. At every stage, the
profiteer is there, the middleman is
there and he makes his own profit.
Finally, we have come to 5 stage
where there is a huge price rise beyvond
the expectation of the Government,

I agrece with what Atalij has said.
The manufacturers of manufactured
goods, instead of having; a profit of
20 per cent which ig reasnnable, are
charging a profit of 500 per cent, It is
high time that the Government goes
into this matter thoroughly. They
should see to it that nobody can make
a profit of more than 20 per cenf. It is
reasonable and accepted by everybody.
And there is the generation of black
money. Now, everybody has gecepted,
even the Finance Minister has accept-
ed that every year Rs. 40,000 crores
of black money is gencrated in our
country. And I don't think the previ-
ous Governmenty were not at fault.
And the Congress varty should not be
angry with me if I say that they werc
nursing this all through their regimes.
As Salveji said, economie laws rule,
and this accumulation of black money
has createq a parallel economy where
al] undesirable elements have got en-
ough of money to pley with the lives of
the people, to play with the Dprices.
The hoarders, the blackmarketeers,
speculatorg are free to play and raise

the prices. They have become a
challenge to the Government., That is
why the Government will have to

take a very serious view gbout this
matter. And I have been hearing ar-
guments about subsidies and loan wai-
ver. After all, for years together, even
during the British days also, the far-
merg had to suffer becausge the Lanca
shire, the Pritish capital had to in-
crease. After independence also, the
farmer haq to suffer because the cawit-
alism had to be created in this coun-
try. The backbone of the farmer has
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been broken. And today if a Govern-
meng comes forward and says frankly
that the farmerg have to be given rel-
ief, I think, nobody hag got a right to
g£o against such g statement, Common-
sense tells thig and the economics also
requires it that if we do not go to the
rescue of the creator of the wealth,
the farmers, the workers and the arti-
sans, the entire economy will collapse.
Nationcl Frong Governmeni hag done
I think, the one good thing that the
National Front Government has done
is this loan-waiver. But I want the
Government to be strict. I want them
to see that it is implemented immed.
iately, Every year Rs. 4000 crores of
black money is being generated. So,
you cannot grudge giving concessions
end o zlso price equalisation and re-
raunerative prices to the farmers, Let
us not go intg the subsidy schemes
end let us not try to pull down or
pull the legs of the Government be-
cause today you feel very happy about
the situation. I also want to tell the
Government that if you want to e
fair to the poor man, to the working
man, to the farmey and the artisan, you
have to be very strict wtih the tax-
ovader, the richman, the people who
make super-profits. You cannot make
{wo of these entities happy at the same
time. The sooner we will understan
about it, the better. And the nation-
alised banks do not come under the
purview of our Parliament, We hear
thousands and thousands of croreg of
runeces being written off. Thousandy of
croves of rupecs ave locked up. Small
seale industries are in doldrumg  to.
day. Lakhs of workers are on the
roeds, All these things will adg 1o the
burden in our economic system.

Sir, a situation has come where it
hecomes very difficult for a housewife
ta <o to the market. Bven a K¢ of
edible oil costs Rs. 35 to Rs. 40. No
housewife ever imagined that a day
will come when they will have to pay
Rs. 35 to Rs. 40 fer oil which is a
conking medium, There is a steady riSe
in the prices of g1l the items. The price
of sall has 2lgo increased. Angd side by
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side, the prices of all the itemg which
are requireq for the daily use are also
steadily increasing. That is why it be-
coineg very difficult. There has been a
tremendoug increase in the priceg of
vegetables, oils, pulses, etc. Pulses, for
example, are very necessary for the
nation, Without adequate amount of
pulses, the nation itself will pe dwar-
fed. There has been a phenomenal rise.
Rs. 12-13 per Kg. If a Man cannot get
sufficieni amount of dal fo eat, 1t be-
comes very difficult for him to work.

The same js the case in regard to the
various modes of communications.
The State Governments arg alsg in a
fix. Bus fareg have to be raised. In my
State, there has beepn an increase of
two to three paise per kilometre
Rightly there hag been So much agita-
tion. We, Members of Parliament,
are also faced with this problem, of
price rise. The moment we go out, we
have to pay more by way of taxi and
autorickshaw fares. The picture is
gloomy in this regard, We are expec-
ted to save a thousand croreg by
thrift. But I do not know whether we
can reach even Rs. 200-300 crores in
spite of our attermpt at austerity. We
cannot-do it unless we are very strict.
It wag right on the part of the Oppo-
sition to have said that we must be
very strict and see to it that there is
a saving of 20 per cent in regard to
the consumption of petrol and petrol-
eum products, This is very necessary.
In China, we have seen people going
on cycles. I think, some very very st-
ringent measureg will have to be
taken by the Government in thig dir-
ection,

I would say that a national effort is
required. The people will have to be
involved in combating the situation.
This 1 woulq like to emphasise, 1
would also like to point out to the
Government, in this conection, that
you cannot allow the police to have its
way, The people are suffering. When
you cannot allow the police o have its
prices should be controlled, we see
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that they are lathi-charged. Even in
Delhi, this hag happened several times
during the course of the last Session.
Insteag of doing this, we should take
the assistance of the people we should
take into account the public opinion,
we sould seek the co-operation of the
various organisations and see to it that
the hoarders and the anti-social ele-
ments are combated. Only with the
help of the people, we can find a way
out of the situation,

This problem will have to be effect-
ively gone into. Under no circumstan-
ces, the police must be allowed to go
and deal with the very reasonable
types of activities of the politicial par-
ties. Further, this problem should be
pPlaced hbefore the Inter-State Council
and the State Governmentg; must be
actively involved in the price con.
trol measures.

We must be very firm in regarq to
the implementation of the Essential
Commodities Act, We have to expand
the public distribution system.
We should remove corruption
because corruption is rampant at al
levels. We should take the people’s
support and see to it that the public
distribution system functiong effecti-
vely and we are in a position to reach
every nook gnd corner of the coun-
iry. We should also explore the possi-
bility of including drugs, lifesaving
drugs along with the other items, in
the public distribution system. Their
priceg should be controlled and we
should be in a position to distribute
them through the public distribution
system. An effort will have to be
made. Some thinking has to be given
to this.

THE VICE-CHAIRMAN (DR. NA-
GEN gATKIA). Please conclude.

DR, G. VIJJAYA MOHAN REDDY:
There should be monitoring at the
Stata.level of the effectiveness of the
public distribution system. The moni-
toring sould be very thorough. We
should take into confidence the peo-
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ple in the districts, taluks ang villa-
ges. We should take into account their
sugestions....in combating the price
rise sifuation, Adulteration is also a
major subject. We will have to evolve
simple methodg to test samples of
eatables and other commodities like
petrol to see whether there is adult-
eration. Therefore, people have {o un-
derstand the seriousness of the situa-
tion. When the country will have to
defend itg integrity and security, when
a type of a military regime has once
more come on our bordersg threatening
our coun{ry, I think price rise should
be considered as a task before every
Indian citizen and we shall have to put
all our efforts to combat this  price
rise,

THE VICE-CHAIRMAN (DR. NA.-
GEN SAIKIA). Shri Rameshwar Tha-
kur. Please confine yourself to the
time that is allotted for yoyr party.

=h o udwEy sme (faglv):
STqATERy wEed, 3 F wewd ai
St teafs § 9@ 97 g ;AT AW
famie =7 2 § | SOAAWEW avE
4 HEIHT A g WegwE ¥ g
i qQ qiEE grRsy wiw fadg),
TR WAL F AT, §I7 W@AL H 92T
AN AT AW, W W CHF g
Cogidy gat B owy e i
ghrea A7 gax iy (i q% F A,
; ﬁ'fﬁ' 3(1 i ‘7T ?%TE .T?l?\! g:'“ é’i'
ag wE T aws § o dw
wada A wEe fag I avedgy
7 owgl 15 3w 9T vanfs B @
YIS ®IA F q5 UEla qHeyl F
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| AT HEE ¥ 3T AT T R/
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grargw 3wy § fv ge e
1 Fexfa W fawre gor & 0 @eEi
Tt ¥ gat 150 fofqas  =a
g ggF 175 fafaga za o
war o 3w § 9 Wfgma awm FY
afe g€ & |

THE VICE-CHAIRMAN (DR. NA.
GEN SATKIA). At 500 o'clock  the
Prime Minister is to make a statement,
Therefore, please try to coneclude.
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SHRI RAMESHWAR THAKUR. If
you want, I can stop now. But I have
to say so many things.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Cover your points.

SHRI RAMESHWAR THAKUR. 1
have 3 number of suggestions. The
Minister hag askeq for suggestions. I
am giving analysis now,

THE VICE.-CHAIRMAN (DR. NA-
GEN SAIKIA): You cover the points,

SHRI RAMESHWAR THAKUR. I
am on the point of how thig occurred.
I want to say how it could be removed.
I have a number of suggestions to
make, Kindly give me time tomorrow
or after this statement.

s da frg Mtaw (Sax wqw s
AR T T SYWT H=% @0 FqiiE
T 37 97 AIAT FI0T ar F g7 uv
FIAT  FUET M7 ey Fai
gmr. . . (swEae)

o VAW JFT ;WY AT
AE ANAT, S AOW AwrE g,
W A I WE

THE VICE-CHAIRMAN DR NA-
GEN SAIKIA): What I am saying s
that .the Prime Minister is mak-
ing a statement. Briefly you make
your peints. Try to be brief
The question is how it star-
ted . We had a very good economy and
it wag doing well. We had a very good
production in agrieulture and in indus..
try. Outlay wag also very good. Then
suddenly all the prices have gone up.
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In this connection I would like to men
tion that there had beep a cascading
effect of the Budget proposals on acc-
ount of more expensive transport, fre-
ight postage, communications, iron
and steel, aluminium and other things,
Ag a result cost of production of the
things went up. Therefore, the prices
have gone up after the Budget propos-
als. It has been explaineg by the
hon, Finance Minister that the effect of
{ransport is 0.5 per cent only, I had
been to my village and 1 found that
{he bus charges which were Rs, 3/-
only, have been raised to Rs. 5/
Everywhere it is like this. Then how
can it be 0.5 per cent? Therefore, the
first and foremost reascn for the price
rise is the Budget proposals. We have
seen the effect, We have also seen that
in spite of the best efforts, it has not
been possible for the Government to
contain prices. So, the prices are going
up day by day, week by week and
month by  month. Therefore,
some more basic remedies are
required and we may have to
go into those aspects which will
certainly help in containing the
prices, because ihey have arisen pri-
marily because of the Budget propos-
als. Of course, it is in the background
of the deficit financing in the past, that
they have proposed to contain it in this
Budget, but we have also to see what
other stepg are necessary to ensure that
the prices, which have gone up and
have their effect all around are redu-
ced and we are in a position
to bring them at a level which is
tearable and the common people are
in a position to have an access to them
and are not faced with the hardships
which they are facing. today. In this
connection I have got a number of
suggestions to make. If you want me
to continue, T will continue otherwise
after the statement of the Prime
Minister T may be allowed to continue.

298

(The Deputy Chairman in the Chair)

Firstly, we have to see whether
there is a paucity in the availability
of the essential commodities. Are
they available in the market? If not,
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what is the position of their domestic
production and what is the position
of the distribution channels in the
rural areas? Therefore, we have to g0
to the basic reasons. First, in regard
to each and every item for which
there is a price rise, we must see the
position of the supply first. I say this
because in the market ullimately the
demand and the supply factors are
the most important ones. We must
know what is the supply position and
how their supply position is going to
be improved. Is the supply position
of certain articles sufficient? Angd if
not, is the Government thinking of
importing these materials?

If so, what is the Govern-
5 p.M. ment policy in this regard

keeping in view the cons-
traint of foreign exchange that the
Government Lias got Madam, I want

to make a number of suggestions..

THE DEPUTY CHAIRMAN: There
is a statement at 5 O’clock.

SHRI RAMESHWAR THAKUR:
Then, Madam, I will speak tomorrow.

THE DEPUTY CHAIRMAN: You
can speak tomorrow.

THE LEADER OF THE OPPOSI-
TION (SHRI P. SHIV SHANKER):
Madam Deputy Chairman, the subject
ori which the hon. Prime Minister is
going to make a statement is of very
great consequence and many of us
are interested with reference to the
Mandal Commission report itself.
Nobody can minimise its importance
in any form. .. (Interruptions)...I am
saying nobody need minimise its im-
portance. .. (Interruptions) ...

THE DEPUTY CHAIRMAN: Let
him speak.

SHRI P. SHIV SHANKER: The
submigsion that I am making is that it
{s not that urgent.

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
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PARLIAMENTARY AFFAIRS (SHRI
P. UPENDRA): How do ybu say
that? . . ' :

SHRI P. SHIV SHANKER: We are
only requestng that because so far as
today’s business is concerned, it has
been fixed from 11 to 5 O’clock. On
the very first day we would not like
it to extend beyond that, There is
some emotional feeling on our people.
The Prime Minister can make this
statement tomorrow at 12 o’clock and
we would also like to seek clarifica-
tions as well. T am only submitting.
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SOME HON. MEMBERS: No.

SHRI P. SHIV SHANKER: What is
dear friends, I am equally interested.

SHRI S. JAIPAL REDDY (Andhra
Pradesh): You are not interested.

SHRI P. SHIV SHANKER: What is
it that you are talking about? (Inter-
ruptions)

THE DEPUTY CHAIRMAN: Let
him finish. Take your seats.

SHRI P, SHIV SHANKER: T!xere-
fore, quite a large number of fnenc!s
from this side are emotionally agi-
tateq that on the first day We spould
not exceed 5 o'clock... (Interruptions)
T am saying as it is not as though that
the statement must be made only
today. It could as well .be equ'c.tlly
made tomorrow. There 13 no d}fﬁ-
culty about it. I appeal to the Prime
Minister and the Treasury Benches
that this matter be taken up tomMOYTOW

at 12 O‘clock. ( (Interruptions)

THE DEPUTY CHAIRMAN: Lel;c
the Leader of the House speak. T v

allow you.
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THE DEPUTY CHAIRMAN: I have

allowed the Leader of the House. You
sit down.

..

SHRI H. HANUMANTHAPPA
(Karnataka): The point of order
should proceed... (Interruptions).

THE DEPUTY CHAIRMAN:
for the Chair to decide.
take your seat.

It is
I say, please

THE LEADER OF THE HOUSE
(SHRI M. S. GURUPADASWAMY):
Madam, I heard the Leader of the
Opposition. carefully. He said “The
statement that is being madv by the
Prime Minister is important.” ... (In-
terruptions)...I am only quoting
your Leader. He said, “The statement
to be made by the Prime Minister is
important but he should not make it
today because the Members of the
Opposition are emotionally... (Inter-
ruptions).

THE DEPUTY CHAIRMAN: Don't
interrupt the Leader of the House. I
would not like it.

SHRI M. S. GURUPADASWAMY .
Let me finish, I am only quoting
what he has said. °“‘The Members
of the Opposition are emotionally
disturbed or very much moved.
They are emotionally very much
moved. Therefore, the statement
be made tomorrow.” (Interruptions),
Just a minute. Mav 1 just
state? He iz a lawyer he was a judge.
he is the Leader of the Opposition.
May 1 appeal to his sense of law, sense
of propriety...({Interruptions). I am
just making an appeal to him. (In-
terruptions) . May 1 appeal to his
sense of logic... (Interruptions)...I
have not yet finished. May I just
appeal to his gense of logic: are these
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the reasons for postponing the state-
ment by the Prime Minister? This is
number one. Number two, just a
minute. Have a little patience. (In-
terruptions) .
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SHRI PRAMOD MAHAJAN: It is
already extended by five minutes.

SHRI M. S. GURUPADASWAMY: I
do not take umbrage on that. I want
to make this suggestion because never
in the past—please mark my words—
never in the past when the Prime
Minister wag to make a statement...
(Interruptions) .. . Please listen to me.
Don’t disturb me. I never disturb him.
Please bear with me. (Interruptions).
‘Then you have no patience to hear me.
(Interruptions). Never in the past
such an objection has been taken
whenever the Prime Minister wanted
to make a statement. (Interruptions).
‘Third, let me tell you. the Prime
Minister had to make 3 statement at
+ 30 today. Why are you so impa-
tient? The Prime Minister was to
make a gtatement at 4.30 P.M. but
because there was a meeting of the
Business Advisory Committee ang we
had to meet in the Business Advisory
‘ommittee, T requested that the Prime
Minister can make a statement at
5 O'clock. That was connected by the
Chair. These are my submissions.
Therefore, in view of the importance
and significance of the statment which
Mr. Shiv Shanker bag referred to, in
the name of its importance and signi-
ficance. I would like Shri Shiv Shan-
ker to control his Membhers and 1
wouid like the Opposition to coope-
rate with us and let the Prime Minis~

ter make the statement. If is g very
important statement.
SHRI P. SHIV SHANKER:

Madam Depuiy Chairman,... {Inter-
ruptions) .

SHRI GURUDAS DAS GUPTA
(West Bengal), Madam, ! am on 2
point of order.

THE DEPUTY CHAIRMAN: 1 will
allow you to submit. The Leader of
the House asked Mr. Shiv Shanker o
reply. So he is replying.
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SHRI] G, SWAMINATHAN (Tamil
Nadu): Will you aliow me?

THE DEPUTY CHAIRMAN; Yes,
I will allow you.,

SHRI P. SHIV SHANKER:
Madam, sp far ag the importance of
the subject itself ig concerned, what
I had said was this. (Interruptions).
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SHRI P. SHIV SHANKER: Madam,
what I said was... (Interruptions)...

THE DEPUTY CHAIRMAN; I said,
pleage keep quite.

SHR] P. SHIV SHANKER: Having
saig that the matter is of great imp-
ortance, I said that many a Member
on this side are emdtionally agitated
that. .. (Interruptions)...Just a mo-
ment, Let me say this...Many a
member on this side are emotionally
agitated that the business, as it has
been announceq in the House today,
is beween 11 AM. and 5 O"clock. If
he has got to say something. .. (Inter-
ruptions) ...T must be allowed to say
something. I cannot be stopped (In-
terruptions) .

SHRI DIPEN GHOSH: You are
saying that on the first day...(Inter-
ruptions) ,

SHRI P. SHIV SHANKER: You
must allow me to speak, This is not
the way you should... (Interruptions)
[ must be allowed to say what Iwant
to say. (Interruptions) . Madam, I ap-
preciate that if the Prime Minister
woulg like to make a statement nor-
mally we should not object. That is
why when I spoke, 1 appealed to the
Prime Minister. I have said ‘I appeal
to the Prime Minister not to make the
statement today, but tomorrow’. I did
not object. I appealeg to him, I appe-
aled to hig good sense. 1 appeal to
his good sense and I leave it to him.

[ RAJYA SABHA ]
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I would like to submit that having
regard to the fact that in the bulle-
tin the timing has been fixed, .law
logic and propriety demand that. we
should adhere to the timing that has
been fixed in the bulletin.

SHRI M. S. GURUPADASWAMY:
Shiv Shankerji, if thig is the objec-
tion you are making you are entering
into a vivious cycle. (Interruptions).

SHRI DIPEN GHOSH: It was anno-
unced that the Prime Minister would
make a statement at 5 O’clock, It is
ten minutes past 5 O'clock now. The
Prime Minister ig present. Let the
Prime Minister make the statement.

SHRI G. SWAMINATHAN: My
point of order is this. (Interruptions).

THE DEPUTY CHAIRMAN: I have
allowed him.

SHRI G. SWAMINATHAN: It has
been announced in the bulletin that
the House will close at 5 O'clock. (In-~
terruptions) . The usual protedure of
the House is, on the first day, it is
announceqd in the bulletin. Subseque~
ntly, leaders of parties in the Business
Advisory Committee are calleq and
they talk regarding the business of
the next day. The only point is, it
hag been already announced in the
bulletin that the House will cloge at
5 O'clock. Most of the Members
thought that after & O'clock... (Inter-
ruptions) ., Madam, in the Rajya
Sabha, there is a procedure for asking
for clarifications. In the Lok Sabha,
there is no provision for asking for
clarifications. We should be well-
prepared to ask the clarifications. (In-
terruptions).

THE DEPUTY CHAIRMAN: I am
not able to hear anything. I cannot
give my ruling on it.

SHRI G. SWAMINATHAN: Ma-
dam, please allow me only one min-
ute. There jg difference belween the
Lok Sabha and the Rajya  Sabha.
In the Lok Sabha, there is no proce-
dure. .. (Interruptions) . Please allow
me for one minute. In the Rajya
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Sabha, there ig a procedure for asking
for clarifications, If we had kunown
earlier, we would have been prepared
to ask for clarifications. Suddenly at
5 O'clock, we are not prepared. (In-
terruptions) . We will not be able to
ask for clarifications.

THE DEPUTY CHAIRMAN: I have
the clavifications here. Please sit
down. There is no point of order,
There is nothing in it.

SHRI DIPEN GHCSH: It wag an-
nolihiced that the Prime Minister
would make a statement at 5 O’clock.
And it is’ already 12 minutes past 6
O'clock. The Prime Minister is seated
Here. Why the Prime Minister is not
being asked by the Chair? (Interrup-
tions).

SHRI GURUDAS DAS GUPTA:
Madam Chairperson, my point is, the
exchange between two great person-
alities in the Houge is overshadowing
the proceedings. (interruptions)...
even going beyond the orbit of normal
transactions. My point is, if Mem-
bers of the Operation art really agi-
tated because the Housge seeks to sit
beyond the normal period of time,
then the procedures should have a
tranquillising effect on  them. 'The
procedures clearly point out that it is
upto the House to decide regarding
the time of silling and the Goverh-
ment is having freedom. .. (Interrup-
tions) . Please. At least listen. Ma-
dam, the point is, never before the
freedom of the Government on the
part of the Primz Minister to give a
statement in the House wag put to
question in the way it is being done
now. Therefore, my submission to you
is this. Instead of wasting our time
and instead of extending the House
beyong five by indulging in unusual
acrimony, let the House agree that we
are ready to sit beyond the scheduled
haurs... (Interruptions)... We are
ready to listen to the Prime Minister.
1 suggest, let the Prime Minister be
asWed to make the statement...(In-
tef'ruptions) . ..

SHRI'N. K. P. SALVE: Madam, 1
amm on a point of order...(Interrup-

*dmana)

[7 AUG,

306

Price situation
in the country

THE DEPUTY CHAIRMAN: Mr.
salve. .. (Interruptions) .. .Just a min-
ute. .. (Inierruptions) ...l have  got
tne bulletin before me which says,
“tynregs otherwise notified, the time of
vae sitting of the Rjya Sabha during
e Hunared and Fiity-Fifth Session
will be-from 11.00 A.M. 1o 1.30 P.M.
aad 2.30 P.M. to 5.00 P.M.” Was it an-
nounced ©on the television? The
secrefariat can tel] us, Was it an.
nounced? There is a supplementary
List of Business also. It was at 2.40 6&
tzat 1 wag announced and [ have a
lctter before me to the Secretary-
General which says that the Prime
Jinister wanted to make a statement
44 4.30 PM but because of tae Business
Advisory Commitiee meeting  the
Chairman said that it could be delayed
ull 5 O'clock., New keeping these
thingg in view, I request the Memb-
ers to...Just a minute... (Interrup-
tions) ...Let me finish.., (Interrup-
tions) ...Let me finish. You  might
raise your hands and let me finish and
then you can speak and you can speak
simultaneously. .. (Interruptions) . . ,

1980 §

1 have about 24 clarifications already
with me. I would suggest, let the
stalement be made today and the cl®-
rificationg can be taken tomorrow...
(Interruptions) ..,

SHRI N. K. P. SALVE: Madami, 1
am on a question of procedure...(In-
terruptions) .. .

SHRI P. UPENDRA: They don't
want to listen to the Prime Minister,

They want to walk out ...(Inter-
ruptions) ...

THE DEPUTY CHAIRMAN: I will
allow...

SHRI YASHWANT SINHA
(Bihar); Madam Deputy Chairman...
(Interruptions) ... Just a moment;
I am on g point of order. I am quot.
ing the rules book.

THE DEPUTY CHAIRMAN: I will
allow. .. (Interruptions) ...

SHRI MURLIDHAR CHANDRA.
KANT BHANDARE; Madam, T am

A~ naint wf ardar
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SHRT SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): You have
not been allowed. ...(Inferruptions)

THE DEPUTY CHAIRMAN: I will
call the Prime Minister to make a
statement: ...(Interruptions),.. Will
you all please sit down? If T allow
everybody on  a  point of order...
(Interruptions) ...

SHRI MURLIDHAR CHANDRA.
KANT BHANDARE: Yoy have to.

THE DEPUTY CHAIRMAN:
Then, what ig it?... (Interruptions)..

SHRT MURLIDHAR CHANDRA-
KANT BHANDARE: VYou can’t help
it. Tet me make my point of order,
Madam.

THE DEPUTY CHAIRMAN, Make
your point of order.

SHRI MURLIDHAR CHANDRA.
KANT BHANDARE: The implemen-
tation of the Mandal Commission Re.
port is indeed not only... .

THE DEPUTY CHAIRMAN: Just
have patience. ... (Interruptions)...

SHRI MURLIDHAR CHANDRA.
KANT BHANDARE: Madam, I am
raising a point of order of subs-
tance .

THE DEPUTY CHAIRMAN: Raise
it now,

SHR1 MURLIDHAR CHANDRA-
KANT BHANDARE: The implemen.
tation of the Mandal Commission Re-
port is a matter of not only emo-
tional involvement bug glso an arti.
cle of faith. Now I, as a parliamen-
tarian. would like to know as to what
prevented a notice beins given to us
because we have a procedure where a
Member asks for a clarification. ...
(Interruptions)... Let mg tell you
that T do not like thic being thrown
on the face of a Member of Parlia-
ment At 3 o'clock we were told that
a statement would come at § o’clock.
This is not an urgent Business.

SHRT DIPEN GHOSH: Is ha a new
Member? Has it not happened in the
past?
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: This ig not an
urgent subject like dismissal of Bena-
zir Bhutto. I do feel very strongly
that in matters where you have to
give notice, where the Members of
Parliament have to get ready with
there homework that minimum notice
should be given. Now, Mandal Com-
mission Report is not a thing which
hag sprung up suddenly. We  have
waited for days, months and years
for it to come, I don’t think you
should allow like this. T am telling
you, I have no objection to the
course vou have suggested. Let the
statement be made today But let us
ask for clarifications tomorrow. Off
the cuff I am not going to ask for cla-
rifications, without studying the sub-
ject. Every Member is entitleq to
some minimum notice, unless it is un-
avoidable and I don't think that in
this case it is unavoidable.

THE DEPUTY CHAIRMAN. That
is why T have suggested, let the Prime
Mirister make the statement today
and you have the whole night; tomo-
rrow vou ask your questions,

SHRI S. S. AHLUWALIA: Point
of order...

THE DEPUTY CHAIRMAN: I must
remind the Member that it is not
sufficient that you show your hand
for a noint of order and the Chair
should give it. You have to tunder-
stand that it js entirely the preroga-
tive of the Chair to allow a point of
order or not to allow a point of order.
Just raising a finger is not enough.
Pleasc take your seat.

SHRI P. SHIV SHANKER: You have
given the ruling. The conies of the
statement must be made available.

THE DEPUTY CHAIRMAN: I
think they are coming. Now, the
Prime Minister. (Interruptions)
The Prime Minister is on his legs.
The statement ig coming, Clarifica-
tions tomorrow.
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SHRI VISHVJIT P, SINGH: I
would request the members of our
party... (Interruptions)

THE DEPUTY CHAIRMAN. Please
take your seat, The statement is
coming.

STATEMENT BY PRIME MINISTER
DECISIONS ON MANDAL COMMIS.-
SION REPORT

THE PRIME MINISTER (SHRI
VISHWANATH PRATAP SINGH):
Madam, Iamhappy today to announce
in this august House a momentous de-
cision of social justice that my Govern
sion of social justice that my Govern-
ment has taken regarding the Social-
ly and Educationally Backward Clas-
ses on the basis of the Report of the
Mandal Commission,

2. Hon’ble Members are awarc.

the Constitution which we gave io
ourselves 40 years back  envisages
that Socially and Educationally Back-
ward Classes (SEBCs) be identified,
their difficulties removed ang their
conditiong improved in terms of Arti-
cle 340(1) read with Article 15(4) as
well as Article 16(4), Tt is a negation
of the basic structure of our Consti-
tution that till now his requirement
was not fulfilled.

3. The Second Backward Classes
Commission under the Chairmanship
of the late Shri B. P, Mandal which
was appoinied on 1st January, 1979
submitted itg report on 31-12.1280. In
accordance with our commitment be-
fore the people we included this
in our Action Plan. After exam-
ing various aspects of it, T am glad
to announce that my Government has
taken the following decision on the
Mandal Commission Report: —

(i) In order to avail ourselves of
the benefit of the long exverience
of a number of Stateg in preparing
list of Socially and Educationally
Backward Clagses (SEBCs) and in
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order to ensure harmonious and
quick implementation, we have de-
cideq to adopt in the first phase, the
castes common tp both the Mandal
list as well as the State Lists.

(ii) The percentage of reservation
for the Socially and Educationally
Backward Classes SEBCs) wiil be
27 per cent,

(+11) This reservation will be ap-
plicable to scrvices under the Gov-
ernment of India and Public Un-
dertakings.

4, Hon'ble Members are aware that
on 14-4.1990 at the official  function
organised to celchbrate the birthday of
Bharat Ratna Baha Saheb Dr. B, R.
Ambedkar at the Ambedkar Stadium,
i announced the commencement of
the Ambedkar Cuntenary Year and
designated it as the ‘Year of Social
Justice’, We have taken g numbor of
measures of social justice pertaining
to the Screduled Castes and Schedul-
ed Tribes ang other weaker sections
like removal of injustice done to Neo-
Ruddhists, vesting of Constitutional
status and substantial power to the
Wational Commision for Scheduled
Casteg and Scheduleq Tribes, accord-
ing due but long-delayeg honours to
Dr. Amhedkar and so on. The present
decisiong are in the same line and
belong tn the tradition of this Gov-
ernment’s dedication to the cause of
the S-hedule Castes, Scheduled Tri-
bes. Sociallv and Educationally Back-
~ward Classes and other weaker sec-
tions.
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THE DEPUTY CHAIRMAN. All of
yvou. take your seats 1 have tg make
an imvortant announcement ... . (In-
terruptions). . ..



